(31) S.0. 1352 (E), dated the 26th May, 2009, regarding acquisition of land, with or without
structure, from Km. 126.750 to Km. 190.600 (Hyderabad-Vijayawada Section) on
National Highway No. 9 in Nalgonda District in the State of Andhra Pradesh.

(32) S.0. 1625 (E), dated the 3rd July, 2009, regarding acquisition of land, with or without
structure, from Km. 58.245 to Km. 177.000 (Beawar-Gomati Choraha Section) on
National Highway No. 8 in Ajmer District in the State of Rajasthan. [Placed in Library. For
(28) to (32) SeeNo. L.T. 400/15/09]

(33) G.S.R. 954 (E), dated the 13th April, 2009, regarding acquisition of land with or without
structure, for building (widening) of Kodungallur Bypass from Km. 401 to Km. 404
(Chandapura-Kottapuram section) on National Highway No. 17 in Thrissur District,
Kodungallur Taluk in the State of Kerala. [Placed in Library. See No. L.T. 400/15/09]

(i) A copy each (in English and Hindi) of the following Notifications of The Ministry of Road
Transport and Highways, under Section 37 of the National Highways Authority of India
Act, 1988:

(1) 8.0. 977 (E), dated the 20th April, 2009, regarding entrustment of National
Highway stretches under NHDP Phase-lll to NHAI. [Placed in Library. See No.
L.T. 550/15/09]

(2) S.0.1050 (E), dated the 24 April, 2009, regarding entrustment of stretches of
Kishangarh-Beawar Section of National Highway 8 to NHAI for implementation of
NHDP Phase-lll.

(3) S.0. 1289 (E), dated the 20th May, 2009, regarding entrustment of new National
Highway 31 D to NHAI for maintenance and development in the State of West
Bengal.

(4) S.0. 1291 (E), dated the 20th May, 2009, regarding withdrawal of section of
National Highway-18 from Kadapa to Kurnool (from Km. 167.750 to Km. 356.502)
from State Government of Andhra Pradesh and entrusting this to National Highway
Authority of India. [Placed in Library. For (2) to (4) SeeNo. L.T. 401/15/09]

Il. A copy (in English and Hindi) of the Outcome Budget for the year 2009-10 in respect of the
Ministry of Road Transport and Highways. [Placed in Library. See No. L.T. 399/15/09]

MOTION FOR ELECTION TO THE COMMITTEE ON OFFICIAL LANGUAGE

e HATerd ¥ X1 H3At (3t 3T /ih) : Weled, H TR uReTd e gt

"TSTHTST AR, 1963 (1963 BT 19) BT €1RT 4 B ITLRT (2) & AT |, Ig 4T 16 S,
2009 B £ X5 48 AR F Al FHT & foTg Faifed 81 & SRl R U I IR 91 & Ae]
q | UP A Bl AP TR Jomell & AR el HhHONI H FIRT TSTHIT | BT
FE B & forg fFraffed v &) eriare] 1"

The question was put and the motion was adopted.
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